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FIFTER.ITH KERALA LEGISLATTVE ASSEMBLY
EIGHTH SESSION

BT'LITTIN - PART I
8b January, 2023

No.329
Ttme Scheddc of Ballot to determlnc prtofltv of ltenbe,tt qtvtnq tvtke for movlnt

llemberc' Rcsoltrtlons

Mernbers are hereby informed that the days allotted for transactlng Prlvate

Members Buslness are on 10h of February 2023 & 3d, 10th,17ft & 24d of Mardr

2023 as per the Calendar of Slttlngs of the Elghth Sesslon of the Fifteenth Kerala

Leglslatlve Assembly. The Private Members' Buslness wlll come up in such a manner

that the business relating to Prfuate Menbers' Bllls and that relating to Private

Members, Resolutions shall be taken up for dlscusslon on alternate Fridays

commenclng wlth the busln€ss relatlng to Prlvate Members' B[ls as per the Directlon

No. 15 of the Hon'ble speaker dated lob May 1993. As suctr" the Buslness relatlrg to

prtvate Members Bils will come up on Lol02/2023, LOl03/2023, 24n3n023. The

relauve precedence oJ lrlenbers entltled to move Bllls on the allotted days wlll be

determlned by ballol The last date for gtulng notlce for Prlvate Members Bllls to be

lncluded newly In the baltot and the date of ballot ls as shown ln the table betow'

Date of dlscussion of Private

Menbers'tsllls

Last date for glving notlce for

Prlvate Members Bltls to be

lncluded newlY in the Ballot

(Wlth Copy of Bllls)

Date of Ballot

2oz3Fe&i.uary 2

Thwsday

2023 March 2

Thursday

2023 March 16

Thursday

2023 February lo

Frlday

2023 March 10

Frlday

2023 March 24

Frlday

2023 January 25

WednesdaY

2023 February 22

Wednesday

2023 March 8

Wednesday
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As per the Directlon mertloned ln pre+ara, the buslness relatlng to Prlvate

Members' Resolutions wlll come up on 3'd & loF of March 2023. The relative

precederrce.of Members entltled to move resolutions on the allotted days wlll be

determlned by ballot.

The Members who secure the first three places In the ballot for resoltlions may

glve notice for one resolution each. The last day on whlch notice is to be glven for

Includlng the names of Members tn the ballot, the date of ballot and the date before

whlch a Member who wins ln the ballot has to give notlce for the resolutions are as

shown hr the table given below.

E*t.-*.- "tI Prtuate Mernbers

I Resolutlons

2023 March 3

Frlday

2023 March 17

Frlday

2023 March 6

Monday

Frlday 
i

-l

2023 March l0 
|Frlday I

Date of Ballot

2023 F€bruary 22

Wednesday

2023 March 8

Wednesday

.Date before whlch

notice of resolutlon

has to be glven by

Men$ers getUng

prlority In the Bdlot

z023February 24

The ballot to determine the relatlve precedence of Prfuate Memberd Bllls and

Resolutions wilt be held In the Office of the Deputy Secretary, Leglslatlon

(Room No.4o8, Assembly Bulldlryg) at lt,oo AM on the dates mentioned In the above

tables.

A. M. Basheer,

Secretary.

Last date for gtulng

notlce for names to
be trctuded ln the

Baltot

2023 February 20

Monday


